em——
—

wﬂli CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENQH# _

AT HYDERABAD,.
0OAa, 764 of 94 . Dt:18~7=-1994
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V4 Pethura ' P Applicant

and

i, Assistant Superintendent,R,0.83.
Mirialaguda Sub Division,
Mirialaguda, Nalgonda Dist,A, 7P,

2. Suptd.of Post Offices,Suryapet
Division, Nalgonda Dist,A,P

Respondents,

Counsel for the applicant s P,Papa Rao,aAdvocate,
Counsel for the Respondents : Mr.N,R,Devaraj,Sr,CGSC,

CORAMs
Hon'ble Mr.Justice Ve.Neeladri Rao,Vice=Chairman
Hon'ble Shri R,Rangarajan, Administrative Member,
'Hon‘ble Tribunal made the following order:- -

Notice before admission, Post on 18.8,94, Untial
further orders, no app01ntment should be made to the post

of EDpﬁ@,ln pursuance of the impugned notification.
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Copy tot=

1. Assistant Superitendent of Post Offices,
Mirialaguda, Sub=Division, erlalagwia,
- Nalgonda District,A.P, .

2. Superintendent of Post Offlces,Suryapet Division,
Nalvonda Dist,4,P,

3, One copy to MrlP,Paparao {(Advocate,) 6-1-132/132-B,Skandagi
Secunderabad-500 0361,

4, One copy to Mr N.R, DevaraJ,Sr.OSSC CAT,Hyd,

51 One spare,
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